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Q uarters for  Po sts  and T elegraphs 
E m ployees

"^885. Shri D. C. Shamu: Will the 
Minister of Commnaications be pleas­
ed to state:

(a) the total number of quarters 
constructed for the posts and tele­
graphs workers from 1951 to 1955; 
and

(b) the number of workers who have 
been allotted these houses and the 
basis on which the allotments have 
been made?

The Minister in tiie Minirtry of 
Communications (Siiri Raj Baiiadiir):
(a) 1951-56...... 2,067

(b) Practically all the quarters con­
structed have already been allotted.

Quarters are generally allotted, ac­
cording to the rules of the Depart­
ment, to the officials in the appropri­
ate pay scale, on the basis of their 
length of stay at the station. Some of 
the quarters constructed in office pre­
mises, however, arc intended for offi­
cials who stay in the premises in the 
interest of service. Allotments in such 
cases are made to the respective in­
cumbents. In certain hard ca.ses “out 
of turn” allotments are made on com­
passionate grounds.

D elhi H ospitals

886. Cliaudhuri Muitammed Shaf-
fee; Will the Minister of HealHi be 
pleased to state:

(a) the number of complaints re­
ceived against Doctors in the hospitals 
in Delhi under the control of the Mini­
stry from the 1st September, 1955 to 
the 31st March, 1956: and

(b) the nature of the complaints and 
the action taken thereon?

The Miniater of Health (Rajkumail 
Amrit Kaur): (a) and (b) The required 
information is attached. [Sec Appen­
dix VIII, Annexure No. 12.] In each 
case, an enquiry was made.

Co -operative F arming

887. Shri Ibrahim: Will the Minis­
ter of Food and Agricoltnre be pleas­
ed to state:

(a) the number of villages turned 
into co-operative farming units during 
the Five Year Plan period upto 31st 
December. 1955; and *

(b) how the present production com* 
pares with that of the pre-cooperative 
farming days?

Tlie Minister of Food and Agrical- 
ture (Shri A. P. Jain) (a) 174 villaees 
in twenty-five States. Apart from this 
there are Co-operative Farming Socie­
ties operating in villages, which do not 
cover the entire village. •

(b) Separate assessment of increased 
production on account of co-opera­
tive farming has not been made.




